—+ | ~ NATIONAL COMPANY LAW TRIBUNAL
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Co. Appeal No 33/252/NCLT/AHM/2017

Coram:  Present: Hon ble Mr. BIKKI RAVEENDRA BABU
- ' MEMBER JUDICIAL

Name of the Company:  Rajputana Biotech Pvt Ltd.
~ Registrar of Companies, Gujarat. -

~ Section of the Companies Act:  Section 252 of the Companies Act, 2013

__REPRESENTATION _ SIGNATURE

1. DURRCH Booave Py et ) o

S.NO. NAME (CAPITAL LETTERS) ___DESIGNATION

ORDER

Learned PCS Mr. Dh1ren Dave present for Appellant None present for ROC

_ Proof of serV1ce of copy of appl1cat10n on ROC ﬁled

' Appellant 1S dlrected to serve notlce of date of heanng on ROC and petltloners in TP '
44/2016 (CP 63/2013) and shall ﬁle proof of serv1ce

LlSt the matter on 10 1 1 2017 o L/L}/ /
. | \ \©°’

IKKI RAVEENDRA BABU
- MEMBER JUDICIAL

Dated this the 11th day of October, 2017.




